re B VIDHAN S S E
NOTIFICATIO

The 19" June, 2024
No. 27-LA-2024/ |] :- It Is hereby notificd that Sardar Gurmeet

Singh Mcct 1layer, who was elected to the Punjab Legislative Asscmbly from
103-Bamala Asscmbly Constitucncy, tendercd his resignation from  the
membership of the Punjab Legislative Assembly under Article 190(3) (b) of the
Constitution of India w.c.f. 18" Junc, 2024 and his resignation has been accepted
by the Hon'blc Speaker, Punjab Lcgislative Assembly on the samec date

i.c. 18" June, 2024.

Consequent upon this, the seat of Assembly Constituency of

103-Barnala has fallen vacant in Punjab Legislative Assembly w.c.l. 18.06.2024.

DATED CHANDIGARH RAM LOK KHATANA
THE 19™ JUNE, 2024 SECRETARY,
PUNJAB VIDHAN SABHA.

No. 27-LA-2024/_) 1 2.2 Dated Chandigarh, the 19" June, 2024.

Copy forwarded for information and necessary action to the-

1. all Hon'ble Members of the Punjab Legislative Assembly;
2. Secrctary, Election Commission of India, Nirvachan Sadan,
Ashoka Road, New Delhi-110001;

3. Secretary to Government of Punjab, Department of
Parliamentary Affairs, Chandigarh;

4. Chief Electoral Officer, Punjab, Chandigarh;

5. Accountant General (Audit), Punjab, Chandigarh;

6. Accountant General (Accounts & Entitlement), Punjab,
Chandigarh;

7. Legal Remembrancer and Secretary to Government of Punjab,
Department of Legal and Legislative A fTairs, Chandigarh;

8. Advocate General, Pu;ljab, Chandigarh;
9. Sardar Gurmeet Singh Meet Hayer, Ex-MLA;

10.All Officers and Heads of Branches, Punjab Vidhan Sabha
Sccretarial ; and

11. Librarian, Punjab Civil Secretariat Library, Changigarh.

'
CRETARY.



